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Problems faced by Agarbatti Industries 

2930. SHRI RAJUBHAI A. PARMAR: 
SHRI SHIVCHARAN SINGH: 

Will the Minister of ENVIRONMENT 

AND FORESTS be pleased to state: 

(a) whether Government have received 

any representations from the Agarbatti 

Industsy in Karnataka and other States, 

about the scarcity and difficulties, faced by 

them in procuring the wood required for 

manufacture of agarbattis arising from the 

recent Supreme Court judgement banning 

the collection of wood from the forest; 

(b) if so, the details thereof; and 

(c) the steps taken to help the industry 

out of the crisis? 

THE MINISTER OF ENVIRONMENT 

AND FORESTS (PROF. SAIFUDDIN 

SOZ): (a) Yes, Sir. 

(b) Representations were received 
from Government of Karnataka & , 
Tripura. Various affected parties have 
also filed interlocutory applications 
before the Hon'ble Supreme Court of 

India. 

 

(c) Supreme Court vide interim order 
dated 4.3.1997 have clarified that interim 
order dated 12.12.1996 would not apply 
to bambo, which is one of the basic raw 
materials for agarbatti sticks. 

Supreme   Court   judgement   on   Prawn 

Culture 

2931. SHRI SANATAN BIS1: Will the 

Minister of ENVIRONMENT AND 

FORESTS be pleased to state: 

(a) whether Government have complied 

with and implemented the tenors of the 

Supreme Court's judgement, dated the 11th 

February, 1996 in writ petition No. 561 of 

1994, concerning prawn culture; and 

(b) if so, the details thereof? 

THE MINISTER OF ENVIRONMENT 

AND FORESTS (PROF. SAIFUDDING 

SOZ): (a) and (b) In compliance with the 

directions of the Hon'ble Supreme Court on 

December 11, 1996, Government have 

constituted an Aquaculture Authority under 

Section 3(3) of the Environment 

(Protection) Act, 1986. This Authority will 

deal with all issues relating to shrimp 

culture industry in the coastal areas of the 

country. 
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Number of Deaths due to Air Pollution 

2933. SHRI  LAKHIRAM 
AGARWAL: Will the Minister of 
ENVIRONMENT AND FORESTS be 

pleased to state: 

(a) whether Government's attention has 

been drawn to the news-item, captioned, 

'diseases caused by pollution 
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arc on the rise, warn doctors', published in 

"The Hindustan Times", dated 30th 

January, 1997; 

(b) if so, the number of deaths occurred 

in the country because of air pollution 

during the last three years, year-wise and 

State-wise; 

(c) whether ozone level is measured in 

India; and 

(d) if not, the reasons therefor? 

THE MINISTER OF ENVIRONMENT 

AND FORESTS (PROF. SAIFUDIN 

SOZ): (a) and (b) Yes, Sir. Owing to 

increase in levels of pullution in the 

ambient air due to large scale increase in 

vehicles and industrial complexes leading 

to atmospheric pullution, there could be an 

increase in health related problems. 

However, no conclusive statistical data is 

available on morbidity and mortality rates. 

 

(c) Yes, Sir. 

(d) Does not arise. 
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Scheme to create City Forest 

2935. SHRI SANATAN BISI: Will the 

Minister of ENVIRONMENT AND 

FORESTS be pleased- to state: 

(a) in how many States-Union 

Territories scheme to create city forest is 

being implemented; 

(b) how    much    funds    have    been 

earmarked for this purpose; 

(c) whether any such scheme is being 

implemented in Orissa; and 

(d) if so, the details thereof? 

THE MINISTER OF 

ENVIRONMENT AND FORESTS 

(PROF. SAIFUDDIN SOZ): (a) to (d) The 

informaiton is being collected and will be 

laid on the Table of the House. 


